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Shri Sonavane (Pandharpur): Sir,

on a point of information. When we

get up we do not get a chance. When
they get up, they get a chance.

Mr. Speaker: I have not allowed
anybody any chance except to those
who are signatories.

12.26 hrs.

PAPERS LAID ON THE TAELE

RreorTs UNDER COMPANIES ACT, AND
RzviEw BY GOVERNMENT THEREON

The Deputy Minister in the Minis-
try of Steel, Mines and Heavy Engl-
neering (Shri Sethi): On behalf of
Shri C. Subramaniam, I beg to lay on
the Table:

(1) a copy each of the following
Reports under sub-section (1) of
section 619A of the Companies
Act, 1956: —

(i) Annual Report of the Praga
Tools Corpoartion Limited,
Secunderabad, for the Yyear
1062-63 along with the Audit-

AGRAHAYANA 22, 1888 (SAKA) laid on the Tablegfay

ted Accounts and the com-
mente of the Comptroller and

Auditor  General thereom.
[Placed in Library, See Ne.
LT-2102/63].

(ii) Annual Report of the Heavy
Electricals (India) Limited,
Bhopal for the year 1962-08
along with the Audited Ac-

counts and the comments of
the Comptroller and Auditor
General thereon.

(2) A copy each of the Review
by the Government on the work-
ing of above Companies. [Placed
in Library, See No. LT-2103/63.]

Corron CoNTROL (SECOND AMEND-

MENT) ORrpER, 1963, Russrr (FourTa

AMENDMENT) RuLEs, 19638, aND ANNUAL

ADMINISTRATION REPORT OF IMPORT AND

Exrorr Trape CoNTROL ORGANISATION
FroR 1962-63

The Minister of Internationul Trade
(Shri Manubhai Shah): I beg to lay
on the Table a copy each of the fol-
lowing papers:—

(i) The Cotton Control (Second
Amendment) Order, 1963 pub-
lished in Notification No. S.0
3131 dated the 9th November,
1963, under sub-section (8)
of section 3 of the Essential
Commodities Act, 1955.
[Placed in Library. See No.
LT-2104/63].

The Rubber (Fourth Amend-
ment) Rules, 1963, published
in Notification No. G.S.R. 1804
dated the 23rd November,
1963, under sub-section (3) of
section 25 of the Rubber Act,
1947. [Placed in Library. See
No, LT-2105/83].

(ii)

Annual Administration Report
of the Import and Export
Trade Control Organisation
for the year 1962-63. [Plor-
ed in Library. See No. LT-
2106/63].

(iii)



